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ltbe boo. Mootber. tha, ,bi. Act applies to 
aU tbo consumer lood. and serVIcel aod 
it ~OVOI" all pubho, pl'IvaCc, joint and 
cooperalive loc,or orlaolsaUons. . Under 
tbe provision 0" tlus Act, tbere: are quasi 
judaclal forums rlabt arom lllo da»lrict 
levol up to tbe CeDlra, level. We are 
tryinl our bell lbat tbelie IIhluutioos ale 
let up aa early aa pO'I,bJe so tbat wb~o 
Ibe comp!a_nt comes, wh:th:r it relates 
to tbe pubhc a.C;:lor or tbe pnvate seelor, 
those quasi judicial forums wiU have every 
ri,bt to take cOIDlzance of aU ,be com-
plalDts. So, tbe momODI tho.e comml'-
lions como ioto eXlstonce, tbOD actloo 
wilJ be taken a,aiDlt aU tbe dcCauICer •• 

SHRl THAMPAN TriOMAS: Sir, 1 
tbibk tbe Hon. M!DISler bal DOl alven tbe 
clear picture. SIr. wben tbi. HlI) was 
dlSculsed and tbo Act was passed ID lbe 
House, Ie wa~ said lhat tbc:re wAll be two 
bodies, 000 il Ule pro:.ecut ns aaCDCY and 
tbe otber is tbe quasI judicia! courts. 
HIs questioD ID wbelber it al ImpJemcDted 
or Dot. fhc l'cusecuLini Aaene)' whIch 
wal to be con&tltuLed und~r tbo COmp&lDacS 
Act and tbe voluntary OCilaollClIIoos wbicD 
were to bc registered, 1 would like to 
know how many ot' them bave becn 
rejistcred ID India so far and abo how 
many courtS, as on today, arc fUDCtlOD1DI 
sinco tb,s Act came IDto force. 

Also, I would hke to tell my learnod 
friend lhar lbe Food Carporauon of India 
supphes sub-standard goods 10 various 
parts or tbe country. W.Ilat action bas 
b~en taken In tbis reaard? 1 would like 
to have a calcKorica! aniwer instead of 
beauol about tbe bUSb. 

SHRI S U KH RAM ; Sir, al I said 
earlier, under ,hi. Act rodlcssal macblDcry 
bave to be constituted at tho Contral, 
State and tbe district JeveJ. So tar tbey 
bave not been constituted. We arc tryinl 
our best and persuadina tbe State lovorn-
menta to constitute tbese quasi-judicial 
bodies. 

Aa rar al tb 0 otbor prolecti OD to tho 
CODjUmer ia concerned, there are cortain 
otber acts which are punitive in nacuro. 
But tbis is tbe only Act wbicb il compona· 
Itor1 in Daturl. So. wbonever cb. com~ 

plafat. come and these (orums o,r Com-
mis.ionl are cODltituled, tbeD, tbey .HI 
start taking actioDs asainst the defaulterl 
whether they are public soctor companit. 
or in tbe private lector. 

SlIRI CHANDRA PRATAP NARA-
IN SINGH: The bon. M~mber and I 
have asked a specific question whether any 
action bas been taken by tbe Government? 
Wbat will be do with tbe public lector 
compaaies of the CeDtral Government? 

MR. SPBAKER ! Wbenever it come., 
It will be dODe. 

Newsprint prices 

+ 
-109. SHRIMATl KISHORI g,INHA ! 

DR. A.K. PATEL: 

Will the Minister of INDUSTRY be 
pleased to state : 

(8) whether the newsprint price. of 
pub'ic sector newsprint plaots bavo been 
raised early this year; 

(b) if so, tbe reasons tbereof; 

(C) tbe effect of price rise on medium 
and small newlpapers and magazincs; 

(d) whether the Associations of 
Newspapers have opposed this price r iso; 
and 

(e) whether any studies have been 
conducted into the cost structure or tbo 
newsprint industry ? 

THE'MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTR.Y. 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) to (c) A Statement is 
liven below. 

Statemeat 

Ca> and (b) Tbere ar~ five units in the 
country manufacturing newsprint. two 
of them arc CeDtral Government Bater. 
pri.ca. two are State Government Baato,. 
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pri ... and one a Joint Sectdr Enter. 
prise. All tbe five units have been 
permitted on 27.1.1988 co revise tbeir ex· 
factory price of newsprint 00 account oi 
the fo!lowing reasons :-

(i) Increase in the cost of inputs tbat 
have tal, en place since tbe last 
revision allowed In December, 
1985. 

(ii) The price that was beiol charged 
by indigenous newsprint anllls 
was not sufficient to absorb the 
escalations in the cost of inputs. 

(Iii) Majority of newsprint mills are 
incurring substant.al Josses in 
1helr operations I in spite of higb 
capacity utilisation. 

(iv) It is essential to maintain steady 
growth of newsprint production 
in the wake of increasing demand. 

(c) The revision of the price indlgen. 
cus newsprint will not have any significant 
impact on tbe existmg small and medium 
newspapers whose annual entitlement is 
less then 300 tonne~, as tbey have the 
option to get their entire requirement in 
imported variety. 

(d) The Indian Newspaper Society and 
tbe Indian Languages Newspapers Associa-
tion bave represented against the revision. 

(e) Yes, Slr. The Bureau of Industrial 
Costs and Prices (BICP) bad undertaken 
a study in 1981 to recommend fair prices 
for domestically produced newsprint. In 
March, 1984, a Committee on Newsprint 
PricioB headed by the Chairman, B I.C.P. 
had gone into the impact of the escala-
tions in the cost of inputs for production 
of newsprint. Again in October, 1985, 
BICP bad examined tbe impact of the 
increase in the input prices on indigenous 
new'print. 

SHRIMATI KISHORI SINHA: Mr. 
Speaker, Sir. is it a fact tbat the Govern. 
ment bad given an assurance to tbat News 
prlDt Advisor), Committee before alJowin. 

jDcrea8~ in tbe prices If 10 was tbe Comml. 
Uee cODsulted before permlltiol increase 
iD ll1e prices in Janual,. 1988 ? 

SHRI M. ARUNACHALAM; There 
was an assurance which was given to tho 
Commlttee. This is an ad hoc increase. 
we bave askea the BICP to 80 into h. As 
loon as tbe BICP completes liS study, we 
WIll ask thOle concorns LO dlbCUbl With 
tbeD. 

SHRIMATI KJSHORI SINHA: In 
Part 'c' ot tbc reply, It IS statcQ tbe lllCP 
\be Burea~ of InOubuiai Cost aDd Pnces 
bas carned out a study ou tho Impact ot 
tbe Increase In tbe: Input prH.CS on &Di~c· 

DOUS newsprint. May 1 know the findIngs 
of tbls study and wbetber any bU&seSUOD 
bas been ma\1e lor rcduclDg tbo CO~l 01 
production ? 

SHRI M. ARUNACHALAM: On lb. 
baSIS 0' tbe study by .HILP, we nave 
Increased the pnce~ ID .lY~~. 11 tbe boo. 
Member wants tbe eDure ocuuJ, J WUl pa~s 
It on to ber. 

DR.. A. K. PA 1 LL: 1 be bon. MJDl· 
Iter has tr.cd to iive the eXpUi.I.Jat Jor nu-
sins tbe pnces 01 new~pCJ nu, As 6u",h 
tbe pnccs In IndIa IS maXimum as lar as 
newsprint IS concern,a compare\! olber 
countucs. Toddy, lbe pc:opu; ,ue loSIn& 
faub In 1 V and RadiO. Tn ... onlY agency 
lett to tbe common p~opi~, wbo con~tnute 
Ii iarge seCUon ot tbe bo~.ely, IS lJew~­

print. 

Therefore, I would Ilk e to know from 
tbe boo. Manlster, whether he Will revIse 
thiS polley of raislni prices 01 new-
print I ? 

SHRI M. ARUNAGHALAM : It is a 
good sugge.tIOD. We wiU take into con .. 
sideration Tbis suggestion. 

MonitorJol cell for price deconfrolled 
medlclaes 

+ 
·110. SHRI RAJ KUMAR RAI. 

SURl MANVENDRA SINGH. 
Will the Minister of INDUSTRY b. 

ploascd to at.to : 




